
 

 

 

Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016 

(Amount in ₹) 

Sl. 

No. 

Category of creditor Summary of claims received Summary of claims admitted Amount of 

contingent 

claims 

Amount of 

claims not 

admitted 

Amount of 

claims under 

verification 

Details in 

Annexure 

Remarks, if any 

No. of 

claims 

Amount No. of claims Amount of 

claims admitted 

1. Unsecured financial creditors belonging to any 

class of creditors 

3,80,562 25,341,736,267 3,40,743 14,669,412,279 0 0 10,671,920,785 1  



 

 

 


